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INTERIM RELIEf TO CLASS III AND IV CENTRAL 
GOVERNMENT EMPLOYEES 

·746. SHRI N. R. DEOGHARE: Will 
the Minister of FINANCE be pleased to 
state: 

(a) wl1~thor it is a fact that some political 
parties have urged that Cla.~s 111 and Class 
IV employees of the Central Government 
should be given interim relief; 

(b) if so, what is the attitude of Govern-
mcnt; and 

(e) if such interim relief is not propOlCd 
to be given, the reason~ therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI P. C. 
SETHI): (a) No specifiC proposal appears 
to ha\'c been made to Government. 

(b) and (c). Central Government em-
ployees are compensated for rise in the COlt 
of living through increases in dcarncs. allo-
wancc for every ten point rise in the 12· 
monthly average of the All India Working 
Cia" Con.<umer Price Index (J'149~' 100) 
in accordance with the formula of the 
Dearness Allowance COn1mi~i(ln. The 
Ia.~t increase W8\ allow~d fmOl I-IJ.{jK at 
the 12-monthly awralZc level (If 215. A 
furthL'I' increa'IC will become due only when 
this level re .. chcs 225. The 12-monthly 
average index for October, 1969, which i. 
the latcst available i~ 212 ·OS. 

Oml ~RANJA~ NAnONAL CANf'H' RE-
SlIdell CENTRt-:, CALCUTTA 

·747. SHRI INDRAJIT GUPTA: Will 
the Minister of HEALTH AND f'AMILY 
PLANNING AND WORKS, HOUSIN(, 




